
Matters "ReIer 

[Dr. SUbramaniam Swamy) 

Sea.J'ef Bonds-I . have something sen-
sation to say on that. imd the House 
has taken it off the agenda. How 
does the BAC take the Special Bearer 
Bond off tbe agenda?, 

MR. DEPUTY-SPEAKER: Your 
party's representative participates in 
the' BAC. 

DR. SUBRAMANIAM SWAMY: No, 
no. I am a Member of Parliament 
here. There is no question of the 
Committee. That is an Informal ak 
rU!lgement, as far as this House is con· 
cerned. 

~. DEPUTY·SPEAKER: I am SUg-
~t n  to you: please ask the repre-
sentdive of your party to raise it in the 
BAC. 

DR.· SUBRAMANIAM SWAMY: No, 
no. As far as the Valdalingam Com-
mission's report is concerned, it is un-
der 184. It has got nothing to do wit h 
the party. In the BAC, be should 
sche Jui.e it, Sir. 

MR. DEPUTY-SPEAKER: The ques-
tic: is: 

"'!bat this House do agree with 
the Thirteenth Report of the I~s

ness Advisory Committee presented 
to the House on the 9th March, 1981." 

The motion was adopted. 

12.25 brs. 

}\1ATTERS UNDER RULE 377 

(i) RELEASE OF WATER FROM GANDHI 

SAGAR DAM TO KOTA-BARRAGE IN 

n·AJASTHAN BY MADRY A PRADESH 

GOVERNMENT, 
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(ii) STEPS FOR EXPANSION AND EF-

FICIENT RUNNING OF DURGAPUR Sr tEL 

'PLANT 

SHRr R. P. DAS (Krishnagal'): Dur-
:gapur Steel Plant is now facing e:Atinc-
tion. For years together wh.i.le on the 
-one hand it is sUilcring from inefficient 
management, on the othel" hand there 
,is no adequate supply of fuel, electl'i-
dty. coking coal, railway wagons to this 
vital Steel Plant resulting Ll huge loss 
to national exchequer. It is appre-
~ n  that in 1980-81 the loss in terms 
'Of rup.ees wo\ild reach the staggering 
Bgu're of 40-42 crores. Since it is a 
national property and rundng on huge 
loss, the Government o;hould take im-
mediate steps on war-footiI'lg. It is 
also threatening the job potentiality. 

• The expansion ,and overhmlling of this 
plant is ursently needed. Any dE'hiy 
in taking actlon in this matter will 
lead to eventual C'olla:)sc of this vital 
Steel Plant. 

(ill) STEPS' FOR MOVEMENT OF GRAIN 
S'l'OCKS FROM FeI DEPOTS· TO TEHStLS 

m BHlND DtSTRIC'l' 

SHm MADHAVRAO SCINDIA (Gu-
n·a): In spite 02 grain slncks in the 
country being adequate largescale, 
shertage are beiog 'experienced i" 

Rule 317 

vaf o~s .~  of tile. ' ~~ ~tr . EVeJ! 
the movement of. FeI stQf.!ksirom the 
Depots to tehsil outlets is belDg adver-
sely affected. In fact, ~ 8  times, 
stocks which 1 av~ the depot, never. 
seem ,to 'reach the tehsil ouUets and dis-· 
appear on the way •. , F.or example in 
Bhind district, the Mebsaoll and Bahar 
tehsil outlets are known to be CC"roni-· 
cally affected by this "disappearance 

~ as ." Stocks allotted from the 
Central Depot never seem to reacb 
these outlets. In adl!ftion,· Bhirid dis-
trict received last month only 250 
tonnes against its mon,thly allocation 
of 1800 tonnes. These are r!!vealing 
examples. The coming three months 
are going to be extremely cIurial as it 
~ only after this period that tbe new 
crop will come in. AS:l r~s t. there 
is a great pressure on open market 
pr c~s. With all emphasis. I request the 
Gf)Vcrnment to put right the situnHon 
which seems to be the result-not of 
sh'Jrtages but of inefficient FeI manage. 
ment and unscrupulous anti-social ele-
ments which are trying t.o uerive bene-
fi t from the emergent 3ituation. 

12·30 brs. 

[SURI GUJ.SHEI\ AHMED in the Chair] 

(iv) REPORTED GANG RAPING OF AN 

A[tIWASI WO:l\dN IN A VILLAGE OJ!' 

MADHYA PRADESH 

SHRIMATI GEETA MUKHERJEE 
(Panskura): It has beea rePorted in 
the Press, The Indian Express, of the 
tith March that an adivast woman who 
vv"as gang-raped on February 27, in a 
villuge of Madhya Pradesh, died on 
the 2nd March night in Barawah hos-
pital in Khargone district of M. P. 

It is reported that this 26 year old 
Bhil labourer Munnibai had been rap-
pel by several persO':'lS in a quarry and 
was admitted to the hospital in a 
bad condition. 

This is a matter of Ilrav€, concern to 
all right-thinking people and I want to 
draw the attention of the Home Minis-
ter so that the culprits s,re apprehend-
ed and the case is pursued vigorously 
so that they are punished. 


